
        

28.       10.12.2019  This matter to come up on 17.12.2019.  

 

   

           ……………………..  

                               K.S. JHAVERI  

        (CHIEF JUSTICE) 

 
 

      ………………………  
                            K.R. MOHAPATRA,  

              (JUDGE)  
 

 

 

 

 

bks/jm 
 

 

 

W.P.(C) No. 1273 of 2014 


